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Government of India

Ministry of Law & Justice

Department of Legal Affairs
***'k,t**

Shastri Bhawan, New Delhi
Dated thel {l^Nove mber, 2024

omce oroe. No.g6Tzozl

Consequent upon transfer/posting/appointment/retirement of officers, the competent authority in

pursuance to ihe provisions contained in Seition (5)(l) and (2) of the Right to Information Act, 2005, has

re-designated the following officers of this Department as First Appellate Authority and Central Public

Information Officer (CPIO): -

S.No

Officer of
o

PIO
Sh./Shri/Smt.) Sh./Shri/Smt.)

irst Appellate
officer of

irst Appellate
uthority

h./Shri/Smt.) ./Shri/Smt.

Admin-l (LA) V.S. Chauhan, US
ldeep
ndiratta US

unita Anand, AS
ay Kumar

JS

2 Vigilance Unit V.S. Chauhan, US US
ita Anand, AS

Ajay Kumar
Arora. JS

J
Admn-ll (LA) &
Modernization US

Jyoti Swaroop
Asthana, US

K. Singh, CCA
Ajay Kumar
Arora, JS

* Admin-lll (LA) iranjan Nayak, US
ldeep

end US
Ajay Kumar
Arora. JS

Sunita Anand,
AS

5 Admn-lV (LA) Jyoti Swaroop
Asthana, US

Niranjan Nayak,
US

Anju Rathi
AS

Ashutosh
Mishra, JS&LA

6 Advice-A, B & C
Kumar
ALA

ita Rani
DLA

Sunita Anand, AS
Ajay Kumar
Arora, JS

7

ADR Cell
(lncluding
Arbitration and

Conciliation Act,
I996, IIAC,
Mediation Act,
12023 and
lCommercial
lCourts Act, 201 5)

Kuldeep Mendiratta,
US

Swaroop
a, US

Kumar
JS

Sunita Anand,
AS

8 Cash Section
Kuldeep Mendiratta,
US

,Iyoti Swaroop
Asthana, US

D.K. Singh, CCA
Ajay Kumar
Arora, JS

) Training Division V. S. Chauhan, US
Kuldeep
Mendiratta, US

Dr. Anju Rathi
Rana, AS

Ashutosh
Mishra, JS&LA

10

Implementation
Cell(including
matters relating to
BCI)

Amit Kumar, US
V. S. Chauhan'
US

D.K. Singh, CCA
Ajay Kumar
Arora, JS

ll Hindi Section Sanjay Kumar, AD
Shamsher Singh,
AD

D.K. Singh, CCA
Ajay Kumar
Arora, JS

t2 Judicial Section
Manindra
Choudhary, ALA

Shri J. P. DubeY,
DLA

M.C Prusty, Sr.
Govt Advocate

Sher Singh
Daqar, JS&LA

Sections

N/-



Pa

l3
Library &
Research Section @;::*"erora'ls unita Anand, AS lAjav xrrr.

lArora, JS

t4

IT (Cyber Cell,
LIMBS & NIC,
IEC, (Social
Media Cell)

iranjan Nayak,
S

nita Anand, Kumar
ra, JS

l5 Budget Section it Kumar, US
lV.S. Chauhan,

lus l, K Singh, ccn [rfl.f:I,.
l6 Litigation (HC/

cAT)
Kumar Kr

ALA ALA

t7 Litigation (LC)
kesh Kumar Muqeem,

ALA I. LA

l8 Notary
r Shyam
US

Kumar, rr 
lrS &LL

Mishra. Dr. Anju Rathi
lRana, AS

l9 PG Cell
.S. Chauhan,

r. R.J.R veen

it Kumar, US rivastava, Addl.

z0 RTI Cell yoti Divya, DLA
Rawat, Kumar Singh

LA JS JS&LA

2l
AMRCD &
AMRD Section

ogesh Vats, Jr
GA

lika nita Anand,
padhyay, Jr

JS

22 BS, Kolkata
bhro Jyoti C Prusty, Sr.

b Das, SO rjee, Advocate
LA

23 BS, Chennai
P.K. Sankara
Subramaniyam, SO

tJaya
S. Dhanju, DLA

r. RS Shrinet,
SO I. LA

DDO

/4 BS, Bengaluru

Kumar
Venkata Krishnan, ishra, . Nanda Kumar,

LA
. RS Shrinet,

uperintendent LA

25 BS, Mumbai
.K. Sankara .A. Ansari, Sr. Prusty, Sr.

.R. Rane, ALA Subramaniyam, Advocate
& DDO

To,

(Rajeev Kumar)

Deputy SecretarY

Tele: - 0ll-23388744

l. Officers concerned. It is to inform that in case of transfer/posting of above Officers, they will
continue as cPIo / FAAs or its link officer until further orders.

2. pS to Hon'ble MoS (l/C)/ PSO to LS/PSOs or Sr. PPS to Additional Secretaries/PSOs or Sr. PPS

to JS & LAs/PSO to CCA.
3. Central Agency Section/ Litigation (HC & CAT) /Litigation (LC) /Branch Secretariats

4. All Sections in the Department of Legal Affairs (through email).

5. Hindi Section for providing Hindi version of the above order to NIC Cell for uploading on the

website of this Department.

fiyoti s*uroop

lRsthana, 

US

lruono. Muqeem,
laoor. rl [M.C Prusty, Sr.

lGovt Advocate

lsukriti Kr. Tiwari.
lnle

[VI.C Prusty, Sr.
lGovt Advocate

Kumar

lo. o. Ansari, Sr.

loo



,. 3,,
5. Hindi Section for providing Hindi version ofthe above order to NIC Cell for uploading on the

website of this Department.
6. NIC Cell with request to upload the above order on the website ofthis Department.
7. E-office portal and Office order folder.


